10/4/24, 6:01 PM

Defective Register

Print

Defective Case Register from 2024-10-04 to 2024-10-04

e Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
1 D-WP(C)/42362/2024 NIRANJAN LENKA 04 AG/CG/IT/CT/ETC.NOT FILED.
) D- SURESH KUMAR |2024-10- |S.T.Case no mentioned in Cause Title not
BLAPL/30016/2024 |JENA 04 tally with Rejection order.
6-RECEIPT SHOWING SERV.COPY TO
D- ABHAS 2024-10-
3 ABLAPL/30237/2024 MOLANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  [2024-10-
4 D-WP(C)/42764/2024 SARANGI 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5 D- RAMAKANTA DAS 2024-10- . . .
CRLMP/30303/2024 04 1. Synopsis and date chart not mentioned in
index page. 2..Names In Capital Letters Of
All The Signing Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RAJ KISHORE 2024-10-|11-NEAT,LEGIBLE ATTESTED
6 D-WP(C)/42779/2024 | swa N 04 ANNEXURES NOT FILED.
Page 24,25 and 31 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-10- 1‘.Deﬁcit C.fee of Rs.12 /- to be paid in cause
7 D-WP(C)/42630/2024 BASUDEV BARIK 04 title.2.Copy of the order dtd. 11.01.2021
mentioned in para-10 of the petition and
Annex-11 does not tally with the
Index.3.Paragraphs as per the petition not
correctly furnished in declaration
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- SATYANARAYAN |2024-10-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/30392/2024 MISHRA 04 ANNEXURES NOT FILED.
Page7 not legible.
9 D- ADV 2024-10- |Place it after furnishing of court fee in the
RVWPET/42671/2024 ' 04 RSA.
6-RECEIPT SHOWING SERV.COPY TO
10 D- PRASANTA 2024-10- [AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30099/2024 [KUMAR NANDA |04
Page19 and 23 not page marked.
3-AUTHENTICATION FEE IS DEFICIENT.
11 D-CMP/41146/2024 BIIZEPII)Q;;ILTRA (2)224'10' Authentication fees of Rs 2/ paid on annexure
- 6 . Deficit authentication fees of Rs 2.40
paisa to be paid
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- aNoRANAN  apmeo. IENEATLEGIDLE ATTESTED
BLAPL/30104/2024 |PADHY 04 :
Pagel3,14, 26,27,29,30 not neat.Page14,20
not page marked.
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN  |2024-10-
13 D-WP(C)/42941/2024 BISWAL 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
14  |D-WP(C)/42155/2024 PDEIEF AK KUMAR (2)224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
15 D-WP(C)/42759/2024 BIBHUTI BHUSAN |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 04
6-RECEIPT SHOWING SERV.COPY TO
BIDYALOK 2024-10-
16 D-WP(C)/42785/2024 MOHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
17 D-FA0/42966/2024 SURANTA KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 04
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and
18 ID-WP(C)/42543/2024 g\ \faT, 04 Mass Education not Filed.
VERNACULAR CERTIFICATE NOT
19 |D-MACA/42677/2024/>USANT KUMAR 12024-10- | (;p NISHED IN 1As.IAs ARE NOT PAGE
MOHANTY 04
MARKED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA KUMAR [2024-10-
20 D-WP(C)/42269/2024 PANDEY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
21  |D-WP(C)/42251/2024 lﬁﬁ\? HYARANI (2)224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-10- AG/CG/IT/CT/ETC.NOT FILED.
22 D-WP(C)/42602/2024 DEBASIS SAHOO 04
1.Paragraphs of the declaration of the
affidavit not correctly numbered.
» D JUGALAKISHORE 2024-10- 6 0 5t/ CHETe NOT FILED,
BLAPL/30132/2024 |PANDA 04 ' )
6-RECEIPT SHOWING SERV.COPY TO
KALPATARU 2024-10-
24 D-WP(C)/42774/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
s D JAGABANDHU  2024-10- 2605t/ CHETC NOT FILED,
ABLAPL/30404/2024 |SAHU 04 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
26 |D-CRLA/30190/2024 | B ¥ASYOTL - [8324-10-
Undertaking for filing of English translation
copy of odia document not filed
6-RECEIPT SHOWING SERV.COPY TO
27 D-WP(C)/42654/2024 IB)EP?]E:\II]{E:WAR 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- SIDDHARTHA 2024-10- STAMPED,EXECUTED,ACCEPTED.
BLAPL/27526/2024 |SAMAL 04

28

1 .D.C.fee Rs. 10/- to be paid on
v.nama.2.Year of the S.T. No.106/2014 in
annex.2 not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PITAMBAR 2024-10-

29 D-WP(C)/42876/2024 PANDA 04

D- KHUSBU 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

30 | ABLAPL/30322/2024 [PANIGRAHI 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
31 |D-WP(C)/42555/2024 | prin o o4

Page 41reapted. page40 not there.
6-RECEIPT SHOWING SERV.COPY TO

D- ARJUNA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
32 CHARANA 20-VERNACULAR CERTIFICATE NOT
CRLMP/30060/2024 BEHERA 04 FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Date of rejection order mentioned in the

D- SANJIB KUMAR  |2024-10-|Date and Events appears to be
BLAPL/30350/2024 |BHANJADEO 04 wrong.2.Rejection order in Spl. G.R. No.17 of]
2024 2023 under Annexure-2 not tally with
BLAPL Petition.3. Rejection order in
T.R.No.133 of 2024 under Annexure-2 does
not find placed in the cause title.

16-PETITION/APPEAL NOT IN TIME

33

1.Period of Delay 1644 days (4years,6
34 D- AMITABH 2024-10- months,4 days) 2-Being aggrieved and

RPFAM/43039/2024 IMISHRA 04 grounds not furnished. 3-undertaking for
filing english translation copy of odiya
annexure not furnished

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DIBYA PRAKASH [2024-10-

33 BLAPL/30191/2024 MISHRA 04

1. Deponent not completely signed in
affidavit. 2. Name of the trial court in
rejection order,not tally with synopsis and
petition.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36 |[D-WP(C)/42491/2024 DHANESWAR - 12024-10-

BEHERA 04
AMIT KUMAR 2024-10-|.Receipt Showing Serv.copy To School and
37 D-WP(C)/42652/2024 g ) x 04 Mass Education not Filed.
38 D-WP(C)/42376/2024 PRAKASH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
CHOUDHURY 04 AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

w D T A 2024-10-|19-UNDERTAKING FOR NON FILING OF
ABLAPL/30275/2024 04 TRANSLATED COPY NOT FILED
BISWAL
1. Paragraph no. not correctly furnished on
declaration.2. Age of the opp.party no.2 not
mentioned in the cause title.
ABLAPL/30354/2024 BHANJADEO 04 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- RASHMIREKHA  |2024-10- . . .
41 Paragraph mentioned in declaration not
BLAPL/30121/2024 INAYAK 04 correct.Date of order not tally with index and
Book mark. Date of rejection order not tally
with index and Book mark
KULDEEP 2024-10- Place it after filing of consolidated appeal
42 D-CRLA/30214/2024 MOHANTY 04 memo
PRAFULLA 2024-10- |0-RECEIPT SHOWING SERV.COPY TO
43 D-WP(C)/42444/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA

6-RECEIPT SHOWING SERV.COPY TO

D- BRAJA KISHOR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

44 BLAPL/30022/2024 |PANDA 04

Honble Court not tally with Rejection order
and cause title.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PABITRA KUMAR |2024-10-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/30301/2024 BEHERA 04 ON TOP OF CAUSE TITLE.

45

1. Page nos. 12 and 13 not neat and legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

D- GANESH PRASAD |2024-10-

46 CRLMP/30187/2024 MOHANTY 04

PAGING OF INDEX,SYNOPSIS AND
DATE CHART BE OMITTED 2.PAGE
NOS.9 and 10 NOT AVAILABLE IN THE
PETITION

47 D- SUCHIT KUMAR |2024-10- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/30179/2024 |NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. counsel not signed in assessment
slip.2.BLAPL.No0.10943/2021 disp. of on8-9
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-2022 in lower court ref. not tally with cause
title refe.3. paragraphs of petn not correct in
declaration of affidavit.4. page
nos.11,12,32,71 not neatly legible
6-RECEIPT SHOWING SERV.COPY TO
SOUMENDRA 2024-10-
48 D-WP(C)/43067/2024 PATTANAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
49 D-WP(C)/42464/2024 SUBRATA MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- BHABANI 2024-10-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/30351/2024 SANKAR MISHRA |04 ON TOP OF CAUSE TITLE.
1. Page no.11 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
51 D-WP(C)/42374/2024 MISHRA 04
1. incomplete I.A. Filed
6-RECEIPT SHOWING SERV.COPY TO
5 D- DV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/42620/2024 04 1-Page nos.5 and 6 not marked.2-Paragraph
no. is left blank in declaration of affidavit
" b raDwAN VA aonto SRECEITT SHOWING SERY COPY To
ABLAPL/30323/2024 |JENA 04 : :
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-10-
54 D-WP(C)/42663/2024 BEHERA 04 AG/CG/IT/CT/ETC.NOT FILED.
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and
33 D-WP(C)/42526/2024 SAMAL 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-10-
56 D-WP(C)/42487/2024 NARAYAN RATH |04 AG/CG/IT/CT/ETC.NOT FILED.
. b s LOCAN 2 1o CRECEIESHONGSERCOPY T
BLAPL/30389/2024 |PATTNAIK 04 : :
6-RECEIPT SHOWING SERV.COPY TO
S8 |D-WP(C)/42486/2024 AL KUMAR - 2024-10-1y 06 170T/ETC.NOT FILED.
SWAIN 04
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  |2024-10-
59 D-WP(C)/42868/2024 PATNAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
0 D- AMIT BISWAL 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
S e G 04 .Name Of The Filing Advocate Not In Capital
Letters In The Petition
6-RECEIPT SHOWING SERV.COPY TO
61  |D-WP(C)/42342/2024 JUGALAKISHORE 12024-10- 1\ 11/ T/ETC NOT FILED.
PANDA 04
6-RECEIPT SHOWING SERV.COPY TO
62 D- SARAT KUMAR  |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30344/2024 |JENA 04
Paragraph not mentioned in the affidavit.
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6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-10-
63 D-WP(C)/42678/2024 BISWAL 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
64 D-WP(C)/42689/2024 NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
PRADIPTA . )
65 D-WP(C)/43068/2024 KUMAR (2)224—10— i\I/}ecel]g;[l Shc;yvmg Stellgll.c((i)py To School and
PATTANAYAK ass Education not Filed.
16-PETITION/APPEAL NOT IN TIME
PRAMOD KUMAR (2024-10-

66 D-MACA/A2T822024| -p paThHy 04 1. Period of Delay 119 2.AGE OF
CLAIMANTS NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

RAMESH 2024-10-

67 D-WP(C)/42507/2024 CHANDRA JENA |04 AG/CG/IT/CT/ETC.NOT FILED.
- ROHITRANIAN - 2024-10- 60 5t/ CHETC NOT FILED,
BLAPL/30004/2024 |RAY 04 : :

6-RECEIPT SHOWING SERV.COPY TO

0 D- AMITAV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/30029/2024 ' TRIPATHY 04 Honble Court not tally with Rejection order
and cause title.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-10-

70 D-WP(C)/42711/2024 ROUTRAY 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

71 D-WP(C)/42519/2024 NIRANJAN PANDA 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

72 D-WP(C)/42257/2024 GOPINATH PANDA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 E'L APL/30228/2024 ﬁg%k%g HAN 3224'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

74 D- SANJIB KUMAR  |2024-10-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/30173/2024 BHANJADEO 04 ANNEXURES NOT FILED.
Page n0s.9,10,11 and 13 not neat.
6-RECEIPT SHOWING SERV.COPY TO

75  |D-WP(C)/42649/2024 QX;{T KUMAR (2)224'10' AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

76 CONTC/42758/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SIDHARTHA 2024-10-

77 D-WP(C)/42371/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

78 BLAPL/30378/2024 ARIJEET MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTHA 2024-10-
79 D-WP(C)/42770/2024 SAMAL 04 AG/CG/IT/CT/ETC.NOT FILED.
PRAKASH KUMAR2024-10-|.
80 D-MACA/42355/2024 MOHANTY 04 index not page marked
6-RECEIPT SHOWING SERV.COPY TO
81 |D-WP(C)/42600/2024 LAXMINARAYAN 12024-10-1 ) 0 1/ T/ETC.NOT FILED.
PATEL 04
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR  |2024-10-
82 D-WP(C)/42803/2024 BHANJADEO 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- RAJENDRA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29779/2024 INARAYANROUT (04 Honble Court not tally with Rejection order
and cause title.
6-RECEIPT SHOWING SERV.COPY TO

y D- MANAS KUMAR  12024-10- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29926/2024 \CHAND 04 Paragraph not correctly furnished in the
v.nama.
6-RECEIPT SHOWING SERV.COPY TO

KULDEEP 2024-10-
85 D-WP(C)/42883/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PITAMBAR 2024-10- [AG/CG/IT/CT/ETC.NOT FILED.
86 D-WP(C)/43110/2024 PANDA 04
affidavit not made in [A
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BISWORANJAN  12024-10- 9-PROVISION OF LAW NOT FURNISHED
87 |ABLAPL/30161/2024 SWAIN 04 ON TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

ABLAPL/30244/2024 SHARMA 04 : :

6-RECEIPT SHOWING SERV.COPY TO
% D- MANORANJAN 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30217/2024 DAS 04 LTI name not mentioned in the v.nama and
not attested.

o0 - LAXMINARAYAN 2024-10- 6005/ CHETe NOT FILED,

BLAPL/30309/2024 |PATEL 04 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

01 D- UMA SHANKAR  [2024-10-

BLAPL/30247/2024 |PATEL 04 As per standing order no-3 dated 9.7.2024 the
name of victim/guardian shall not be
mentioned in petition.

92 D- DEBIDUTTA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/30236/2024 MOHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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Date not furnished in V.nama.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

93 D-WP(C)/42749/2024 BUDHIRAM DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

94 |D-WP(C)/42653/2024 S | ONAR BI04 6/ CGATICT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

95 ]gi{LMC 130113/2004 %ﬁﬁiﬁgﬁm 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

o6 D- SUSANTA KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30326/2024 BARAL 04 1. code no ., not correct index and G.R.NO
not reflected in the synopsis.
PRADIPTA 2024-10- | 0-RECEIPT SHOWING SERV.COPY TO

97 D-WP(C)/42819/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.

PATTANAYAK
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN  [2024-10-

98 D-WP(C)/42944/2024 BISWAL 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
GHANASHYAM  |2024-10- | AG/CG/IT/CT/ETC.NOT FILED.

99 D-CRLA/30174/2024 MUDULI 04
Code not indicated
6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR  |2024-10-
100 |D-WP(C)/42391/2024 BEHERA 1 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-10- | 0-RECEIPT SHOWING SERV.COPY TO
101 | D-WP(C)/42734/2024 |BIJAY PANDA 04 AG/CG/IT/CT/ETC.NOT FILED.
- P o RANSAN 2410 ST SHONDGSERVCOPYTO
BLAPL/30002/2024 |RAY 04 ' :
103 D- SANDHYARANI 2024-10- 1-COURT FEE IS DEFICIENT.
TRP(C)/42664/2024 |PANI 04 Rs 06 not paid
104 D- RAJAT KUMAR 2024-10- put up for S.R after properly arrange and
CONTC/36514/2024 |PANDA 04 pagination of the annexure as per index
PRAMOD KUMAR (2024-10- :

105 |D-MACA/42809/2024 TRIPATHY 04 1.Period of Delay 119 days delay

6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-10-

106 |D-CRLA/30021/2024 TRIPATHY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

107 |D-WP(C)/42262/2024 E%ﬁ:&% " 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
INDEX NOT FILLED UP.(ii))DEPONENT
HAD NOT IDENTIFIED BY NOTARY IN

108 | D-MACA/42668/2024 &[gSP?EgTI;UMAR (2)224_10_ [As.(iii))DATE OF DECLARATION AND
OCCUPATION OF DEPONENT NOT
GIVEN.
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6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/42617/2024 KUNALKUMAR = 2024-10-| \ = 1/ T/ETC NOT FILED.
SWAIN 04
o |2 SURYANARAYAN 12024-10- g—g/Ecc(:}%l;/TcsTI/{EoTvgggnglli\ggopY o
BLAPL/30254/2024 |BISWAL 04 ' :
CONTC/42994/2024 MISHRA 04 ' :
6-RECEIPT SHOWING SERV.COPY TO
o D- BYOMOKESH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30149/2024 |SAHOO 04 P - : .
aragraph mentioned in declaration not
correct.
e SARADA PRASAD 12024-10- g-g%ﬁc%lig}"cil/{é)T\glggngg\égOPY ©
ABLAPL/30381/2024 DASH 04 ' :
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and
114 ID-WP(C)/42547/2024 SAMAL 04 Mass Education not Filed.
14-NOT PROPERLY INDEXED.
PRADEEP KUMAR (2024-10-
115 |D-CMP/38502/2024 KHUNTIA 04 Annex. 5 not page marked in the index and in
the document
D- 2024-10- | 0-RECEIPT SHOWING SERV.COPY TO
116 ABLAPL/30307/2024 RAMDAS ACHARY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-10-
117 |D-WP(C)/42551/2024 BEHERA 1 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
g D- SUBRANSU12024-10-|AG/CGAT/CT/ETC.NOT FILED.
CRLMC/30082/2024 MOHANTY 04 14-NOT PROPERLY INDEXED.
2024-10- | 0-RECEIPT SHOWING SERV.COPY TO
119 | D-WP(C)/42510/2024 | BISWAJIT SAHOO 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUDHANSU 2024-10-
120 20-VERNACULAR CERTIFICATE NOT
ABLAPL/30294/2024 SEKHAR DASH 04 FURNISHED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
121 CONTC/42963/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR 2024-10-

122 |D-WP(C)/42792/2024 NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
" omcoar o SRECEFTSHONING SERVCORY o
BLAPL/30203/2024 |SAHOO 04 ' :

6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-
124 | D-WP(C)/42801/2024 KHATUA 04 AG/CG/IT/CT/ETC.NOT FILED.
125  |D-MACA/42279/2024 g/’:;(AN BEHARI 3224'10' 1 Period of Delay 132 days
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Defective Register

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

126 'BLAPL30168/2024 [RAMDASACHARY ;) -~
Annex.4 not correctly furnished in page
no.83.

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

127 |D-WP(C)/42686/2024 NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2024-10- AG/CG/IT/CT/ETC.NOT FILED.

128 |D-WP(C)/42873/2024 DIGAMBAR SETHI 04 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

120 D- DV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/42728/2024 04 W.P.(c)N012219/2024 Is Wrongly Mentioned
As W.P.(c)12204/2024 In Page No.3
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

130 ABLAPL/30306/2024 SIDHARTHA DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
Declaration not proper.Sl no. 4 not correct in
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

131 D- ACHYUTANANDA 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29992/2024 | PATTANAIK 04
Page marking not proper.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

132 D- ANINDYA KUMAR 2024-10- FURNISHED/INCORRECTLY

ABLAPL/30205/2024 MISHRA 04 MENTIONED
Code no. not correctly mentioned.C not
mentioned in Book mark.

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

133  |D-WP(C)/42750/2024 BUDHIRAM DAS 04 AG/CG/IT/CT/ETC.NOT FILED.

134 |2 PARTHA SARATHI 2024-10- [°0 O e RO E L ED,

CRLMC/30115/2024 |DAS 04 : :

ARUPANANDA 2024-10- .

135 |D-WP(C)/42382/2024 GOSWAMY 04 Page no 21 not legible

6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-10-

136 |D-WP(C)/42515/2024 SAMAL 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

137 D- DIBYA PRAKASH |2024-10-|11-NEAT,LEGIBLE ATTESTED

BLAPL/30192/2024 MISHRA 04 ANNEXURES NOT FILED.

1. page n0.29 not neat.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

138 |D-WP(C)/42681/2024 NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
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Defective Register

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
2024-10- [ FURNISHED/INCORRECTLY

139  |D-WP(C)/42520/2024 NIRANJAN PANDA 04 MENTIONED
1.Paragraph serial no. in affidavit declaration
is not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- GAUTAM 2024-10- STAMPED,EXECUTED,ACCEPTED.

140" |BLAPL/29912/2024 |SIDDIQUE 04 1I-NEAT.LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page no . 13 not neat.Name of advocate not in
capital letter in Vnama.
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN 2024-10-
141 |D-WP(C)/42466/2024 PATTNAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-10-
142  |D-WP(C)/43020/2024 BHOKTA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/42777/2024 N EDAR KUMAR - 12024-10-, 6 11y T/ETC.NOT FILED.
DASH 04
6-RECEIPT SHOWING SERV.COPY TO
DINESH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
144  |D-WP(C)/42763/2024 CHANDRA RAY |04
1.Age of the petitioner no.2 are not furnished
both in writ petition and affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
145 |D-WP(C)/42365/2024 E{QJAMSQII{\HI\)IQSH (2)224_10_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR [2024-10-
146 |D-WP(C)/42787/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  [2024-10-
147 |D-WP(C)/42481/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
148 D- ASIT KUMAR 2024-10-

BLAPL/29631/2024 |JENA 04 1. P.S.Case No.24 dated10.01.2023 under
Annexure-1 not tally Petition.2.Date not
correctly mentioned in Index.
6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 2024-10-
149 |D-WP(C)/42754/2024 MAHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
150 D- AJIT KUMAR 2024-10-|7-VAKALATNAMA NOT PROPERLY

BLAPL/30202/2024 |SAHOO 04 STAMPED,EXECUTED,ACCEPTED.

D.C.fee Rs.50/- to be paid in V.nama.
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10/4/24, 6:01 PM Defective Register
6-RECEIPT SHOWING SERV.COPY TO
151 D- PRAKASH KUMAR |2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29921/2024 SAMAL 04
Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-10-
152 |D-WP(C)/43018/2024 BHOKTA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  |2024-10-
153 |D-WP(C)/42476/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
AJODHYA 2024-10- |-, .

154 |D-CRP/42388/2024 RANJAN DASH 04 This may be registered as CMP.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

2024-10- [FILED

155 |D-WP(C)/42897/2024 UMARANI PANDA 04 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

ANUP UDAYA 2024-10-

156 |D-WP(C)/42461/2024 SENAPATI 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR [2024-10-

157 |D-WP(C)/43003/2024 ACHARYA 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

158 SURAJ MOHANTY

ABLAPL/30316/2024 04 1. ABLAPL Petition not page marked in
Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- RAJAKISHORE 2024-10- :

159 BLAPL/30215/2024 |SAHOO 04 Name pf the Honble Court not tally with
Rejection order and Cause title.Paragraph not
mentioned in the affidavit.Date not tally with
rejection order and Index.
6-RECEIPT SHOWING SERV.COPY TO

160 [D-WP(C)/42465/2024 |~ ioD KUMAR 1202410+, 061y T/ETC NOT FILED.

SAHU 04
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and

161 ID-WP(C)/42579/2024 g s A 04 Mass Education not Filed.

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

162 | D-WP(C)/42655/2024 DEBASISH HAZRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-10-

163 | D-WP(C)/42875/2024 CHANDRA SAHU |04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR |2024-10-

164 | D-CRLA/30193/2024 SHARMA 04 AG/CG/IT/CT/ETC.NOT FILED.

AMIT KUMAR 2024-10-|.Receipt Showing Serv.copy To School and

165 ID-WP(C)/42648/2024 SAA 04 Mass Education not Filed.

166 D- PRADEEP KUMAR |2024-10-|1. Page nos.19 to28 not page marked on the

BLAPL/30390/2024 |PANDA 04 record.
167 |D-WP(C)/42604/2024 |SAROJ KUMAR  |2024-10-|6-RECEIPT SHOWING SERV.COPY TO
PADHI 04 AG/CG/IT/CT/ETC.NOT FILED.
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As per index book mark not properly
made.2.Paragraphs in [.A.declaration not
correctly numbered
s D AMLAN SHAKTL - 2024-10- 60 CHETe NOT FILED,
BLAPL/30278/2024 |PAUL 04 : :
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  |2024-10-
169 | D-WP(C)/42480/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAKASH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
170 | D-WP(C)/42488/2024 CHANDRA DASH 04
In the I.A it is typed as ABLPL instead of
W.P(c) in affidavit .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Paragraphs as per the petition and in [.A.
PRAKASH 2024-10- |not correctly stated in the declaration of the
171 ID-WP(C)/42687/2024 CHANDRA DASH |04 affidavit.2.Copy of notice dated 21.08.2024
mentioned in Annex-4 does not tally with the
Index and averment-5 of the Writ Petition.3.
Authorization to swear-in affidavit on behalf
of other petitioners not furnished
D AMLAN SHAKTL | 2024-10- 610 5/ CHETC NOT FILED,
ABLAPL/30128/2024 PAUL 04 : :
6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
173 |D-CRLA/30019/2024 |SHANKAR 04 16-PETITION/APPEAL NOT IN TIME
DASPARIDA
Period of Delay 11 days
4 D NITYANANDA - 2024-10- (e 6B TCNOT FILED,
ABLAPL/30264/2024 BEHURIA 04 : :
PRAMOD 2024-10- 1.Period of Delay 06 days delay 2.Under
175 |D-WA/40544/2024 KISHORE CHAND |04 taking for filing of translated copy not filed.
6-RECEIPT SHOWING SERV.COPY TO
BHABANI AG/CG/IT/CT/ETC.NOT FILED.
176 |2 SHANKAR 2024-10-
CRLMP/29963/2024 RAYAGURU 04 1. Age of the petitioner in cause title not tally
with affidavit. 2. Page n0.39 not legible.
77 D SATYAPADA - 2024-10- 6.0 11/ ETCNOT FILED,
ABLAPL/30242/2024 SHARMA 04 : :
s D ARUNKUMAR  2024-10- 2605 CHETe NOT FILED,
ABLAPL/30284/2024 BEHERA 04 : :
179 D KUNALKUMAR  2024-10- 60/ ChETe NOT FILED,
CONTC/42632/2024 |SWAIN 04 : :
BHABANI 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
180 |D-CRLA/30256/2024 |SHANKAR 04 AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/42599/2024 SAILABALA JENA 04 AG/CG/IT/CT/ETC.NOT FILED.
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10/4/24, 6:01 PM Defective Register
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SRINIBASH 2024-10-

182 ID-WP(C)/42612/2024 SATAPATHY 04 1.0ccupation of the deponent in affidavit not
furnished.2.Hologram of Rs.50/- not affixed
on the V.nama.

D. 5024.10. |6-RECEIPT SHOWING SERV.COPY TO

183 CONTC/42918/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

o saraTRONAR 20210 ERECEIT SHOWING SERVCORY O

ABLAPL/30336/2024 |JENA 04 : :
11-NEAT,LEGIBLE ATTESTED

PRONOY 2024-10- ANNEXURES NOT FILED.

185 |D-ARBP/42691/2024 MOHANTY 04
Annexure -2 not legible.

o b SurVAKANTA 210 ONDETAKING FORON NG O

BLAPL/30291/2024 |PRADHAN 04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

187 KiBL APL/30420/2024 ES\IV;OAJEET 3224_10_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

DHANESWAR 2024-10-

188 |D-WP(C)/42636/2024 BEHERA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

189 D- JINYANANANDA |2024-10- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30305/2024 PANDA 04
Page nos.7,8 and 9 not properly scanned.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

190 |D-WP(C)/41437/2024 E(S)I[{JI,FOD KUMAR (2)224'10' This case relates to sexual offence, the name
of the victim may be deleted from the petition
as per the standing order 3/2024, and there
after put up for SR

D- 2024-10- .

191 CMAPL/42525/2024 ADV. 04 1.Period of Delay 269 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

192 D- SUSANTA KUMAR |2024-10-

BLAPL/30068/2024 |ROUT 04 As per standing order no-3 dated 9.7.2024 the
name of victim/guardian shall not be
mentioned in Petition.
6-RECEIPT SHOWING SERV.COPY TO

2024-10- AG/CG/IT/CT/ETC.NOT FILED.

193 | D-WP(C)/42516/2024 NIRANJAN PANDA 04 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SABYASACHI 2024-10-

194 20-VERNACULAR CERTIFICATE NOT

BLAPL/30095/2024 MISHRA 04 FURNISHED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

14/25



10/4/24, 6:01 PM Defective Register
6-RECEIPT SHOWING SERV.COPY TO
195 [D-WP(C)/42485/2024 s nonr WOMAR 1202410+, 60 Grmye T/ETC NOT FILED.
SWAIN 04
196 |2 SATYAPADA 2024-10- g—g/Ecc(:}%l;/TcsT}/IEoTvglggnglli\ggopY o
ABLAPL/30243/2024 SHARMA 04 : :
o7 D- RAJENDRA 2024-10- As per ?t?ﬁldlggtpr(jgrfno-3 d?teild 191.7.2‘[4 the
BLAPL/30197/2024 NARAYAN ROUT |04 name ot the Vichmmnrormant shatlno
mentioned the petition.
2024-10-|.Receipt Showing Serv.copy To School and
198 |D-WP(C)/42665/2024 |SATYAJIT SAMAL 04 Mass Education not Filed.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
30-OTHER DEFECT (IF ANY)
2024-10-
199 |D-CMP/42755/2024 |SOUMYA MISHRA 04 1 .C .S no and presiding judge mentioned in C
.M .P does not tally with prayer portion of
C.M.P. 2 . Certified copy of order dated 06
.08 .2024 under annexure -7 not filed but
xerox copy of same is filed .
16-PETITION/APPEAL NOT IN TIME
PRAMOD KUMAR (2024-10-
200 \D-MACA/42435/2024 TRIPATHY 04 1-Period of Delay 56 days. 2-court fees
payble not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
201 D- RABINDRA NATH (2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/30169/2024 |PRUSTY 04
Page nos 13 to 15 not legible.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
MIHIR SEKHAR  |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
202 |D-WP(C)/42676/2024 SAHOO 04 30-OTHER DEFECT (IF ANY)
1. Occupation of the deponent on affidavit not
correctly furnished. 2.Page no.12 not neat
MANOJ KUMAR  |2024-10- ., .
203 |D-CMP/42775/2024 MOHANTY 04 This may be regd . as w .p (¢)
6-RECEIPT SHOWING SERV.COPY TO
204 |D-CRLA/30188/2024 |DEVASHIS PANDA |0)410 AG/CGIT/CT/ETC.NOT FILED.
1. Age of appellant wrongly indicated
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and
205 ID-WP(C)/42518/2024 SAMAL 04 Mass Education not Filed.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
KAPILA CHARAN |2024-10-|1.Period of Delay 64 Days 2.Court Fee Rs 12
206 \D-FAO/42182/2024 NAYAK 04 /- not paid 3. In vakalatnama mobile number
of one of the counsel not furnished .4 .A .\W.F
fees of Rs 50 /- not paid .5. Receipt showing
copy on C .G not filed .
6-RECEIPT SHOWING SERV.COPY TO
207 D- MANAS KUMAR  2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/30274/2024 |CHAND 04
1. Certified copy of annex-1 not filed.
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Defective Register

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAROJA KANTA  |2024-10-1.Paragraph serial no. in affidavit declaration

208 ID-WP(C)/42766/2024 SAMAL 04 is not furnished.2.Age of the petitioner in
affidavit is not furnished.3.Address of the
petitioner in writ petition is not correctly
furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

209 D- MANOJ BIHARI  |2024-10-|10-SUBJECT CODE NOT

BLAPL/30130/2024 |DAS 04 FURNISHED/INCORRECTLY
MENTIONED
20 2 BYOMOKESH  2024-10- 60 5 m/CHETC NOT FILED,
BLAPL/30160/2024 |SAHOO 04 : :
6-RECEIPT SHOWING SERV.COPY TO
211  |D-WP(C)/42629/2024 JS%};/[;T KUMAR 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

212 |D-WP(C)/42460/2024 SANDEEP RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 D- DR. NIRANJAN 2024-10-10-SUBJECT CODE NOT

BLAPL/30403/2024 |SWAIN 04 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

214 D- SUSANTA KUMAR |2024-10-|10-SUBJECT CODE NOT

ABLAPL/30320/2024 BARAL 04 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

215 |D-WP(C)/42685/2024 EI‘L AKRISHNA 3224'10‘ The reference certificate not furnished in the
petition.the date of order dt-08.08.2019 in
index under annexure-4 not correct as per
annexure filed in petition.
6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-10-

216 |D-WP(C)/42675/2024 BISWAL 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SATYA RANJAN  |2024-10-

217 |D-WP(C)/42679/2024 MOHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

218 [D-WP(C)/42832/2024 NRUSINGH CH. 2024-10- [AG/CG/IT/CT/ETC.NOT FILED.

ROUT 04
IA NOT PAGE MARKED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

219 |D-WP(C)/42529/2024 QBAAEI{II(?KBALLAV 3224_10_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
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6-RECEIPT SHOWING SERV.COPY TO
BRAHMANANDA (2024-10-
220 |D-WP(C)/42747/2024 TRIPATHY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR (2024-10-
221 |D-WP(C)/42693/2024 NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
222 CONTC/42900/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
m D Uk kAR aonen- SRECEITTSHOWING SERYCOPY T0

BLAPL/30151/2024 MISHRA 04 : :

6-RECEIPT SHOWING SERV.COPY TO
224 \D-WP(C)/42470/2024 KUNALKUMAR 2024-10- 1\ /. G/IT/CT/ETC.NOT FILED.
SWAIN 04
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
225 | D-WP(C)/43053/2024 |AJIT RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
26 | AMLAN SHAKTL 2024-10- i(%FC%%IT)/TCSTI/{EOTVgIEgTSEII%gOPY o
BLAPL/30334/2024 |PAUL 04 ' :
SURESH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
227 |D-WP(C)/42416/2024 CHANDRA 04 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
3-AUTHENTICATION FEE IS DEFICIENT.
s D BIKASH KUMAR  2024-10- 0l crr ONOT FILED,

CRLMC/30073/2024 |DASH 04 : :

1. Authentication fee Rs.1.10/- to be paid
o D aNoRANSAN  ami10 ERECEIT SHOWING SERVCOPY 10
BLAPL/30103/2024 |PADHY 04 : :
BIJAYA KUMAR  |2024-10- |year of M.C no mentioned in cause title and
230 |D-MATA/42899/2024 MISHRA 04 being aggrieved , IA not correctly furnished
D. KAILASH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
231 CONTC/43026/2024 CHANDRA 04 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
D DOLAGOBINDA  2024-10- Gl crr CNOT FILED,
CRLMP/30047/2024 |MOHAPATRA 04 : :
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  2024-10-
233 |D-WP(C)/42475/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
234 D BINOD KUMAR  2024-10-F URNISHED.

BLAPL/30319/2024 \HATI 04 Age not tally with Rejection order and cause
title vide annex-2.Page marking not
properly.Adv name not mentioned capital
letter in the v.nama.

GOPINATH 2024-10- .
235 |D-WP(C)/42532/2024 MISHRA 04 Page no 16 and 17 are not legible
PRADEEP KUMAR (2024-10- NO AFFIDAVIT MADE ON BEHALF OF
236 \D-MACA/42845/2024 MISHRA 04 CO-PETITIONER IN 1A
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
SUBHADUTTA 2024-10-
237 |D-WP(C)/42718/2024 ROUTRAY 04 TRANSLATED COPY NOT FILED
1.Name and address of the petitioner no. 2
and 3 as per cause title are not furnished in v.
nama.2.Page no. 61 and 83 are not neat and
legible
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-
238 |D-WP(C)/42761/2024 KHATUA 04 AG/CG/IT/CT/ETC.NOT FILED.
239 D- GEETANIJALI 2024-10-|1.Court fee of Rs. 2/. not paid in v.nama
RPFAM/42790/2024 [MAJHI 04 2.Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
240 D- ADV 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/42898/2024 ' 04
PAGING OF DATE CHART BE OMITTED
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  [2024-10-
241 |D-WP(C)/42471/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
242 ABLAPL/30180/2024 CHHABI BEHERA 04 14-NOT PROPERLY INDEXED.
A and B not mentioned in index.
243 |2 RAJIBLOCHAN 2024-10- ig/lzccgil;/TCsTI/{E()Tvglggngi\ggopY ©
CRLMC/29378/2024 |PATTANAIK 04 ‘ )
PRAFULLA . )
244 |D-WP(C)/42564/2024 KUMAR 3224—10— i\l/}ecel]g;[l Sh(iyvlng Stelgyl.cc(l)py To School and
MOHAPATR A ass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
245 |D-WP(C)/42469/2024 KUNAL KUMAR 12024-10- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 04
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
246 ABLAPL/30308/2024 SIDHARTHA DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
Declaration not correctly furnished.Sl. no. 4
not correct.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
247 | BLAPL/30289/2024 |SANJITMISHRA 5, 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
248 |D-WP(C)/42567/2024 RUDRA NARAYAN |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
PARIJA 04
Copy of Trial Court Judgement / Order -
XEROX COPY FILED-AUTHENTICATED
249  |D-RSA/42715/2024 Eﬁ‘f?zDAI; ARUA 3224'10' COPY BE FILED. 2.0CCUPATION OF
DEPONENT NOT STATED. (ii)rfa NO.
APPEARS TO BE WRONG IN IA No.1166
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BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
250 SHANKAR
CRLMC/30053/2024 DASPARIDA 04
1. Page nos 49 and 53 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
251 D- NISHIKANTA 2024-10-|10-SUBJECT CODE NOT
BLAPL/30223/2024 MISHRA 04 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

252 |D-WP(C)/42988/2024 ]SSII]SQIX?RAYAN 3224'10' 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
i.Vakalatanama not executed by petitioner
no.2.ii.Page 77 and 79 not legible.

253 D RAJENDRA  2024-10- 260 ChET e NOT FILED,

ABLAPL/30198/2024 NARAYAN ROUT |04 : :
11-NEAT,LEGIBLE ATTESTED
MAHESWAR 2024-10- ANNEXURES NOT FILED.

254 |D-CMP/42577/2024 MOHANTY 04
Page -24 of annexure -5 is not legible .
6-RECEIPT SHOWING SERV.COPY TO

255 |D-WP(C)/42353/2024| ) LGB KUMAR 3224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KULDEEP 2024-10-

256 |D-WP(C)/42886/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.

1.Paragraphs as per the petition not correctly
SHAIK ABDUL 2024-10- jnumbered in declaration of the

257 |D-WP(C)/42592/2024 NAYEEM 04 affidavit.2.Occupation of the deponent not
stated in the affidavit
6-RECEIPT SHOWING SERV.COPY TO

SASWAT KUMAR |2024-10-

258 |D-WP(C)/42997/2024 ACHARYA 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-10-|.Receipt Showing Serv.copy To School and

259  |D-WP(C)/42660/2024 |SATYAJIT SAMAL 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

260 |D-WP(C)/42631/2024 é‘i’[f KUMAR 3224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-10-

261 BLAPL/29831/2024 BINI MISHRA 04 Occupation and Relations not mentioned in
the affidavit. Paragraph not correctly
mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO

AMITAV 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

262 |D-WP(C)/38721/2024 TRIPATLLY 04

Address of Respondent No 22 a not furnished
PRAMOD KUMAR [2024-10- .
263 |D-FAO/42430/2024 TRIPATLLY 04 1.Period of Delay 62 DAYS
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264 [P SATYAPADA 2024-10- g-g%ﬁc%lig}"cil/{é)T\glggngg\égOPY 1o

ABLAPL/30241/2024 |SHARMA 04 : )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- SURYA NARAYAN |2024-10- AG/CG/IT/CT/ETC.NOT FILED.

265 ABLAPL/30314/2024 MISHR A 04 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO

KULDEEP 2024-10-

266 |D-WP(C)/42882/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.

27 |- SOUMYA RANIAN 2024-10- 0 6 Ol oyt RO FILED,

ABLAPL/29999/2024 | DAS 04 ‘ )
6-RECEIPT SHOWING SERV.COPY TO

268 |D-WP(C)/42441/2024 AMLAN MISHRA | 224107 AG/CGIT/CT/ETC.NOT FILED.
1. Page 33 of Annexure -1 not legible.
6-RECEIPT SHOWING SERV.COPY TO

ANANTA KUMAR |2024-10-

269 |D-WP(C)/42776/2024 ACHARYA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

270 D- RASHMI RANJAN |2024-10-

CRLREV/28763/2024 | DAS 04 1-Good ground certificate not furnished,2-
Undertaking for filing of English translation
copies of Odia documents not filed

o LPATARY 20210 RECEIT SHOWING SERYCOPY 10

ABLAPL/30327/2024 ROUT 04 : )

6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN (2024-10-
272 |D-WP(C)/42778/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30280/2024 |PAUL 04 ) ’

2024-10- 6-RECEIPT SHOWING SERV.COPY TO
274  |D-WP(C)/42619/2024 |SATYAJIT SAMAL 04 AG/CG/IT/CT/ETC.NOT FILED.
b D Caustova aoneio SRECEITTSHOWING SERY COPY To

ABLAPL/30418/2024 MOHANTY 04 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

276 1I3)L APL/30230/2024 ﬁg%%k?lgHAN (2)224'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
277 |D-WP(C)/42593/2024 BIPIN KUMAR 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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Annex.6 has been typed as annex.4 in the

body of the petition.
JAYADEBA 2024-10- .
278 |D-WP(C)/42336/2024 BEHERA 04 Page nos.13, 17,18,19 not legible
ARUN KUMAR 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

279  |D-WP(C)/42596/2024 AG/CG/IT/CT/ETC.NOT FILED.

PATRA 04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

SUBHRANSU
280 |D-WP(C)/42670/2024 BHUSAN 2924 10- | ANNEXURES NOT FILED.

MOHANTY 1.Page n0.30,61 and 63 are not neat and
legible.2.Date of order in annexure no.7 is not
furnished

PRAKASH 2024-10- | 0-RECEIPT SHOWING SERV.COPY TO

281 |D-WP(C)/42483/2024 AG/CG/IT/CT/ETC.NOT FILED.

CHANDRA DASH |04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182 D- BIJAYA KUMAR  |2024-10-
ABLAPL/30164/2024 PARIDA 2 04 Name of informant and victim should not be
mentioned as per standing order no. 3 of 2024
dtd.9.7. 2024
6-RECEIPT SHOWING SERV.COPY TO
BLAPL/3000122024 |SAHOO 04 Honble Court not tally with Rejection order
and cause title.
284 D SATYANARAYAN [2024-10- (00 0o r e NOT FILED.
BLAPL/30311/2024 |MISHRA 4 04 : :

6-RECEIPT SHOWING SERV.COPY TO

MANORANJAN |2024-10- AG/CG/IT/CT/ETC.NOT FILED.

285 |D-WP(C)/42544/2024 PADHI 04

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

286 |D-WP(C)/42680/2024 NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.

PRAMOD KUMAR (2024-10- .
287 |D-MACA/42798/2024 TRIPATHY 04 1.Period of Delay 119 days delay
BIJAYA KUMAR  |2024-10-

BEHERA 1 04

6-RECEIPT SHOWING SERV.COPY TO

288 |D-WP(C)/42548/2024 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

D- VIVEKANANDA |2024-10-
289 ABLAPL/30146/2024 TENA 04 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
290 D- SUDHANSU 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/30233/2024 |SEKHAR DASH 04 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.4 of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
201 D- JAYADEBA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30156/2024 BEHERA 04

Synopsis and date chart not mentioned in the
Index.
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1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,.EXECUTED,ACCEPTED.

292 |D-MACA/42448/2024 QXITIE KUMAR 3224'10' 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 131 DAYS 2.Court Fee
1248/- BE PAID. 3.LOGO IS WANTING.
6-RECEIPT SHOWING SERV.COPY TO

203 D- ANINDYA KUMAR 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30204/2024 MISHRA 04
Code no. not correct.
6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR  [2024-10-

294  |D-WP(C)/42552/2024 BEHERA 1 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-10-
295 |D-WP(C)/42463/2024 KUMAR SAHOO 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
M.PRATAP @ 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
296 |D-WP(C)/42635/2024 PRATAP KUMAR 04
MOHAPATRA Paragraphs in IA Declaration not furnished
Correctly.
6-RECEIPT SHOWING SERV.COPY TO
BHABANI AG/CG/IT/CT/ETC.NOT FILED.

297 P SHANKAR 2024-10-

BLAPL/30114/2024 DASPARIDA 04 Informant should not be a party as per
standing order no. of dtd 09.07.2024.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-10-

298 CONTC/42780/2024 ADV. 04 In declaration the name of the father of the
deponent is wrongly mentioned instead of the
deponent
6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 2024-10-

299 |D-WP(C)/42748/2024 MAHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

300 |D-WP(C)/42982/2024 | VT RO KUMAR RO24-10-1y 06 17/01/ETC.NOT FILED.

SAHOO 04

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

301 ABLAPL/30245/2024 S.S.RAY (2) 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-10-|.Receipt Showing Serv.copy To School and

302 |D-WP(C)/42628/2024 |SATYAJIT SAMAL 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

303 |D-WP(C)/42482/2024 KUNALKUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

SWAIN 04
AMIYA KUMAR  2024-10-|A.C.w.fee Rs.2/- and Legal Asst. fee Rs. 10/-

304 |D-WA/42640/2024 MISHRA, A.G.A. |04 not paid.
6-RECEIPT SHOWING SERV.COPY TO

305 D- BHABANI 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

CONTC/42990/2024 |SANKAR DAS 04
PAGING OF DATE CHART BE OMITTED
1-COURT FEE IS DEFICIENT.

306 |D-WP(C)/42335/2024 7 OBLA KISHORE 024-10-

Payable Rs-24/- paid Rs.6/-,Rs.18/- to be paid

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

22/25



10/4/24, 6:01 PM Defective Register
2024-10- .

307 |D-FAO/42201/2024 |SOMNATH ROY 04 1.Period of Delay 31 days .

6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-10-

308 |D-WP(C)/42225/2024 CHANDRA SAHU |04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

309 D- BIDESHI KUMAR (2024-10-|9-PROVISION OF LAW NOT FURNISHED

BLAPL/30167/2024 |GHADEI 04 ON TOP OF CAUSE TITLE.
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
VISWAJEET 2024-10-

310 |D-CRLA/30126/2024 MALLICK 04 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

311 zﬁL APL/30382/2004 g%l{igUMAR 3224'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

1. Occupation of the deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-10-

312 D-WP(C)/42789/2024|GOPINATH PANDA 04 Date of order mentioned in the petition at
page 4 under annex.1 not tally to annex.1 as
annexed
30-OTHER DEFECT (IF ANY)

313 |D-CMP/42618/2024 gﬁﬂg(%s,&gy AR 3224'10' 1. Petition not correctly addressed to
Honorable Court. 2. Age of opposite party
appears to be not correct .

D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO

314 ABLAPL/30342/2024 SK. ZAFARULLA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TUSAR KUMAR  2024-10-

315 [D-WP(C)/42472/2024 |\ 1o R 04 The challenging order dt-15.01.2022 wrongly
mentioned as 15.02.2022 in prayer portion in
IA No-13366 of 2024

516 D AIAYAKUMAR  2024-10- 260 ChETe NOT FILED,

CRLMC/30182/2024 |PRADHAN 04 : :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

317 |D-WP(C)/42559/2024 BEHERA 1 04

Annexures not properly page marked .
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and

318 D-WP(C)/42531/2024 g\ raT) 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

319 D-WP(C)/42887/2024 [PEVIPRASAD - 2023-10- ) = 5 1o T/ETC.NOT FILED.

DASH 04
SHARMISTHA 2024-10-|.Receipt Showing Serv.copy To School and
320 | D-WP(C)/42505/2024 SAMAL 04 Mass Education not Filed.
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6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-10-
321 |D-WP(C)/42634/2024 BEHERA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR.BINOD 2024-10-
322 |D-WP(C)/42627/2024 KUMAR MISHRA |04 AG/CG/IT/CT/ETC.NOT FILED.
2 D BUAYAKUMAR  2024-10- (6, i CTETCNOT FILED,
BLAPL/30369/2024 |SAHOO 04 ' :
D. 5024.10. |6-RECEIPT SHOWING SERV.COPY TO

324 ABLAPL/30071/2024 BISWAIJIT NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

AYODHYANATH |2024-10- MENTIONED

325 |D-CMP/42227/2024 LENKA 04
Legal Assistant welfare fund fees not paid on
vakalatnama.

D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO

326 BLAPL/30074/2024 KIRTAN DANG 04 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

BRAHMANANDA |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

327 |D-WP(C)/42575/2024 TRIPATLY 04
C.fee of Rs.30/- payble .Rs.6/- paid.D C F of
Rs.24/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ASISH KUMAR 2024-10-

328 |D-WP(C)/42358/2024 RAY 04 After page no-31 and before page no-32, two
more page left blank, occupation not
furnished in affidavit
6-RECEIPT SHOWING SERV.COPY TO

ACHYUTANANDA (2024-10-

329 |D-WP(C)/42477/2024 PATTANAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

130 D- ADV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/43046/2024 04 INPAGE NO.3 TOP YEAR OF CASE TO BE
2024 IN PLACE OF 2204
6-RECEIPT SHOWING SERV.COPY TO
331 |D-WP(C)/42642/2024 g‘};ﬁT KUMAR 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
332 D- CHANDRA 2024-10-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/30240/2024 04 ANNEXURES NOT FILED.
GHADEI
side of the page no. 10 and13 not neat.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
333  |D-WP(C)/42524/2024 NIRANJAN PANDA 04 AG/CG/IT/CT/ETC.NOT FILED.
334 |D- BISWARANJAN  |2024-10- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/30211/2024 DALAI 04 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
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provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR  (2024-10-
335 |D-WP(C)/42423/2024 PATTAJOSHI 04 AG/CG/IT/CT/ETC.NOT FILED.
_10. |prayer is incomplete .(annexure-left
336 |D-WP(C)/42506/2024 AUROVINDA 2024-10 blank.)Date mentioned in prayer does not
MOHANTY 04 .
match with the Index .
1.Period of Delay 9 DAYS. 2.Court Fee
337 |D-MACA/42740/2024 QE.ATSAI;IO%%?AR (2)224_10_ 8875/- BE PAID. 3. Cause Title -COURT
FEE PAYABLE IS LEFT BLANK
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o B tociax e ERECEETSHOWGSER CoryTO

BLAPL/30201/2024 |PATTNAIK 04 : :
paragraphs of the petition not correct in
declaration of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

339 D- PRAVASHA 2024-10- ANNEXURES NOT FILED.

BLAPL/30145/2024 |PUJAREE PARIDA |04 14-NOT PROPERLY INDEXED.
Synopsis and Date chart not mentioned in
index.Page no. 8 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

340 D- DIBYA PRAKASH (2024-10-

BLAPL/30165/2024 |MISHRA 04 1. sl.nos. of paragraphs of petn. not correct.
2,Name of the trial court not tally with
rejection order.

As per standing order no.3 dtd. 9-7-2024,
341 D- DIPTIREKHA 2024-10- name of the prosecutrix/ informant shall not

ABLAPL/30229/2024 NANDA 04 be reflected in the petition. Then S.R. will be

made.
BHABANI 2024-10- 19-UNDERTAKING FOR NON FILING OF
342  |D-WP(C)/42537/2024 SHANKAR 04 TRANSLATED COPY NOT FILED
DASPARIDA
6-RECEIPT SHOWING SERV.COPY TO
3 D- MANAS KUMAR  12024-10- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29928/2024 \CHAND 04 Dist. mentioning in certified copy of

reject.order not tally with cause title.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 04-10-2024 (CASES FILED BEFORE 2024)

Sl

Filing Number
no.

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

1 ||RVWPET/143/2023

RVWPET/143/2023

AMIT PRASAD
BOSE

OTHERS. DCF OF RS
380 /- TO BE PAID

1. COURT FEE IS
DEFICIENT.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.






